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16 Counter Reply. vons

‘ X 00000 '00000‘0010.0‘;‘.““0.
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SEC’I‘ION OFFICER (Judl )" .




| . FROM No, 4
I (SEE RULE 42 )

P CENTRAL ADMINISTRATIVE TRIBUNAL
. GUWAHATT BENCH:

I

\/ ORDER SHEET
Orilglnal npplecatlon Nos LZ/’ 7/03/

Ml‘ e ‘Petition No: . /
Coiiqtémpt petition Nos /
Rev1ew Applecation No: /
.Ap:‘plécantsz - S ‘j- “DULM ;

NS T Q WA Crva
Respondan'tso_, W/)A_, Of,- /b\,o(,(,q, s

Adiwpato for the Applecante: ,.(/lﬂr ﬂ/ 6 ‘CNINB/{“

". '.u !‘l

He, N7, Lingls

S
2
')’ﬁ..
t

. . i#pocate for the Respondants:.-
e o c3c
! : Y - » -
- o‘t{es ot the Regil s+ryf Data t»: o ~TOTGET \)F"-E'F‘ Triinaal
| | ] g D
1 : L e ¥ 31.10.2003 None appears for the applicant,
I NEEY ) { Pass over, '
‘3 s anily v
“ : (‘:‘ ’: - ‘ .
J
| Vice-Chairman
1
W HeaxixMexxMtx@xxdt
- I19.11 2003 Present 3 The Hon'ble sSmt. Lakshmi
% Swaminathan, Vice-~Chairman.
o il - r «, . .
g im: L3I L | The Hon'ble Sri S.K. Naik,

A/‘; .?M ‘oA M

3,/,,/03 » PN '"““"‘7’“"% { Ordef passed separately. The
The M S oyt P Y ' . application is disposed of in terms
i 3 LQI ’ of the order. No costs.
| I :
S5/ 0) [ b . -
eﬁ9%7 ) A §L§%71¢% \; %ﬂﬂﬂ }éi;/////’/:
Iy é—ﬂ—“&"’ p;w ,/’ jf:: ' ‘. Mé&uber Vice-Chairman °
qﬁ(.{ M ‘ ’
e \fh, n L2 mo

Administrative Member.

{ Heard Mr, M.G. Singh, learned
1 2 i counsel for the applicant and also Mr.
B.C. Pathak, learned Addl. C.G.S.C.
i for the respondents.



b . ‘
: CENTRAL ADMINISTRATIVE TRIBUNAL
’ o ‘ GUWAHATI BENCH

L. Oihe/ReAJNo., 1i:1 247/2003

-
; DATE OF DECISION _19,11,2003.

] !' sni.s.-Womjtp°¢0d.o»vo..~oooo'.o.aoAPPLICAl\)T(S)’

oie o w08 e

1
!

é

O‘Joo:io.conrc.oM’oGo.nWooooooo;-oo-'oo okocoo..ooo_...oaooADVOCArl“EV:‘FOR TI'IE
APPLICANT(S) .

! ~VERSUS~

|

|

|

} )

it Xl -
;.i’ioo-pmupfalnidao&cors.--toooonc-oco..ac......,oRESPONDEM'(S)

»
i

L.L....@F:.?:.?:..?GD ak, Addl, C.:GeS:Ce.....i........ADVOCATE .FOR THE
RESPONDENT(S) «

,1HL HON'BLE KRx SMT. LAKSHMI SWAMINATHAN, VICE CHAIRMAN,
ThE HON'BLE SRI S.K. NAIK, ADMINISTRATIVE MEMBER.'

Whether Reporters of local papers may be alldwed to see the

11le

o judgment 2 :
€2€ To be referred to the Reporter or not? ﬁﬁb
43; Whether their Lordships w1sh to see the fair copy of the

| | Judgment ?
:45 Whether the judgment is to be circulated to the other Benches ?
1

| Judgment delivered by Hon'ble Memker Vice-Chairman.

|
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CENTRAL ADMINISTRATIVE TRIBUNAL $: GUWAHATI BENCH

Original Application No. 247/2003

- Date of Order : This the 19th day of November, 2003,

THE HON'BLE SMT. LAKSHMI SWAMINATHAN, VICE CHAIRMAN.

THE HON'BLE SRI S.K. NAIK, ADMINISTRATIVE MEMBER.

Sri S. Jankhonch Haokip
Aged about - years
Son of

Resgsident of

Dist, Imphal, Manipur.

' : o o o« Applicant.

By Advocate Mr. M.G. Singh.

- Versus =

1« The Union of India,
Represented by the Secretary
Ministry of Human Resource Development
New Delhi.

2. Regional Director
Staff ‘Selection Commission
Regional Office (NER)
Rukmini Nagar,
P.O. Assam Sachivalaya,
Guwahati - 78 1 006.

3. Deputy Accountant General (Admn.)

Office of the Accountant General (A&E)
Meghalaya, Shillong.

e o o RespondentSo

BY Mr. B.C, Pathak, Addl. C.GeSeCe

SRRER

.SMT. LAKSHMI SWAMINATHAN (V.C.) 3

Y.The-présent abplication has. been fihed by the
applicant whd is aggrieved that he has not recei?ed the
appointment to the post of Divisional Accountant in the
office of'rbappndent 3. Accdrding to him, he was successful

in the selection test held by respondent 2 i.e., the

.Staff Selection Commission. but has been ‘unfairl}y denied

"

Contdee.s2



appointment to the said post.

2. We have heard Mr. M.G. Singh, learned counsel for
the applicant and also Mr. B.C. Pathak, learned Addl.
CeG.S.Cs for the respondents and perused the relevant
documents on vrecord. We note that the applicant had
made repgesentatiog_gn 14.08;200? to respondent 2 i.e.,
the Staff Selectio%éC6&miésion ;égarding his appointment
to the post of Diviéional Accountant. In this letter, he
has stated that his name was recommended by the Staff
Selection Commission to the post of Divisionél Accountant
| as he was successful in the Combined Main (Graduate level)

Examination, 1999 (Divn. Accountant/Auditors/UDC etc.)

held in the year 2000.

3. Learned counsel for the applicant has brought to
our attention annexures Al and A3 dated 30.04.2003 and
12/21,11.2002. We note from . ' these annexures that the
applicant's case for appointment/appropriate action by
the authorities are under their consideration. However,
apparently no decision has been taken by them for quite
some time. Learned counsel for the applicant submits that
he will be satisfied if a direction is given to
respondents 2 and 3 to take an appropriate decision
expeditiously to appoint the applicant as Divisional
Acéountant. in pursuancelof\his being declared successful
in the Examination held in the year 2000. The learned
counsel for the respondents states that he has no objection

to the same.

4, In view of the above facts and circumstances of
the case, we consider it appropriate, in the interest of -

‘%% justice to dispose of the 0.A, with the following
Yo

Contd ..'3



directions &=

(i) The applicant may submit a self contained
representation, annexing the documents he
relies upon to respondents 2 and 3 within

J one week from the date of receipt of a

copy of this order:;

(ii) On receipt of the abuve representation from
the applicant, the respondents shall take an
appropriate decision in the matter with
regard to the applicant's claim for appoint=-
ment to the post of Divisional Accountant
in pursuance of the Examination held in the
year 2000, in accordance with law, relevant

| rules and instructions:

fiii) Necessary decision/action as above shall be
taken by the respondents within two months
from the date of receipt of the above
representation with intimation to the
applicant. In case the respondents reject

; , the applicaht's claim to the post of

Divisional Accountant, they shall do so by
a reasoned and speaking order: with intimation

to the applicant.

5. Let a copy of this order be given to both the learned
counsel.
No costs.
«
/‘-———*
, . SeKe NAIK ) ( LAKSHMI SWAMINATHAN )
|y « ADMINISTRATIVE MEMBER VICE CHAIRMAN

mb
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27 .4.2002

(Para~ﬁ.
I

':

?.4.20802

(Para—-4.

|

é6)

7)

12.11.?@@2

(Annexﬁre - A/3)

14. B,LMQS

: '
_ —— ¥ '
“q WY afewn ¢
’)‘ E S mtgnum ?ﬁ%a&' ,
THE CENTRAL ADWINgéTRA .e',gmBUNAi :: GUWAHATI BENCH
14 ’ ' ! . L
y VW R ¢ g
hidd I TIY Beged {
— ; ,
{ Application under Sectlon 19 of the Central
| Administrative Tribunals Act, 1985)
| 0.A. No. ;%{tzk../ZZES
“ Sri. S. Jangkhoneh Haokip
..Applicant
- Versus -
Union of India and others
| .. .Respondents
noo Sypnosis
List D& Dates —----- Particulars ————-—--—-- Page.
3@.4.2@&3/&.6.2@@3 Copy of the letter dt. 30.4.83 2
Annexure — A/1 /6.8.03 issued by the Sr. Deputy
L Accountant General (Administration)
\
|
21.1. zﬁ@% The Applicant appeared in the 3
22.1.2000 Combined Main (Graduate level)
23.1. 2@@@ Examination 1999
30.1. zwom
Annewure A2 The copy of the Admit Card of the 19

Applicant

The applicant come to know that he 4
has passed the Exam (from the
Employment News dated 27.4.2082 to
3.5.2082)

The Applicant was nominated for 4
posting at Meghalaya by the

Regional Director (NER) Staff
Selection Committee

The Regional Director (NER) i1
remindedthe Accountant General '
(A&E) for appointment in the post

of Divisional Accountant.

"Is a copy of the representation 12

Staff
New Delhi

made to the Chairman,
Selection Committee,

g%th bf:‘
M. Lvndvn ﬁMTL

-

Alnetal
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Registered '

OFFICE OF THE ACCOUNTANT GENERAL (A&E) : MEGHALAYA,

SHILLONG.
o | % g MAY 7000
-No.DlA Cell/APPT/Z().Oll-.ZOOZ/147: , - Dated:;30.4.2003
To,
60) " .Shri'S.Jajngl.{honeh Haokip,
~ C/o Paodong Hoakip,

- Chahsat Avenue Nongpok ingkhol,
Imphal East, Pin No. 795001,
- Manipur.

Sub:- Appoihtme;nt to the post of Divisional Accountant.

‘ Wlth reference to his apphcation dated Nil addressed to the Sr. I)eputy
Accountant General (Administration) O/o the Accountant General (A&E)
Meghalaya etc., Shlllong regarding appointment to the post of Divisional
Accountant, you are requested to take up the matter with the Office of the
.Regional Director (NER) Staff Selection Commission Go_vt. of India, Guwahati. .

~ Sr. Dy.Accountant General (Admn),
Of/o the Accountant General (A&E)
Meghalaya etc., Shillong.
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‘{W?l ‘ﬂ'\"ﬂ'\’ Government of India U
Eﬁﬁ‘ﬂrﬁ _%rzm TR STAFE SELECTION COMMISSION.
| Fﬁl‘a T ADMISSION CERTIFICATE -
(trﬁaﬂ & A fa= el g trﬂaﬂ g A m?ja farm )

- (To be presented by. Candldate in Exam. Hall on each day of E t:xam )

A%

R T (S W) afen, 1999

Combined Main (Graduate level) Exammatlon 1999

AT HIETY ROLL MUMBER . 441 /0698

f’E?v? ‘W TR TICKET NUIMBER -

Gl

t'!i’l"‘!r? oA MR owwm
Name and address of Candidate

S JANGKHONEH HAQKI 2
227 KRISHI APPATHE

B E AR T
Name(s) and addresé_(e_s) of Centre(s)

KAMRUP CH(}OL

Hcaucmv Ha 3
“NT D ELOCK VIKASPU CHENIKUTHI, .

RI NEW DELHI GUWAHATI = 781003,
1100618 | o

vmpbmratinng T Y3 Tl ﬁ ?ﬁ‘rél

i1 hharn ~m S

) w9a ARl TIME TABLE
25 Date faaa Subiect '

WU Timings

Scheme - “n (A:stts Gradp/lnspectors‘of CE/IT etc ASU's in CPOs)

21.1.2000 AR / English

©22:1.2000 wui ufRsm (3f6H)/Language Comprehension (English)
22.1.2000 U BIYA T ARG Tﬂ’lﬁﬂ ICommunication Skill & W.ritiﬁg Ability

23.1.2000 s nfﬂm/Arithmenc

23.1.2000 ‘ﬂ*fn':!' GWRH /General Studies
W e i -%mam/ém uﬂem/?rﬁm F‘ﬂmm/a 2. fa

Schame - ‘ﬂ (Div. Acctt. /Audltor/Junlor Accounlnnl/UDC )

30.1.2000

2,00 A N TN, 4,00 T TD
2.00 PM 10 4.00 P#

YAT 930 AR N AT 1130 W0 TG

. 9.30 AM to 11.30 AM

o, 2,00 TN VWY 400 TX L6

~2.00 PM 10 4.00 P14

it 9.30 A3 D A0 1230 1 aw
9.30 AM 10 12.30-PM

AU, 2,00 A A A0, 500 T AH

2.00 PM 10 5.00 PM

Y 10.00 dul a. WU, 12.00 TR 6

A SN T W S/ General English & Géneral Studies - | 10.00 AM m 12 Noon
; '- o Cdu e on a* ‘*\u <15 73 T
30.1.2000 3% U / Arithraetic 200 P 10 4.00 PN
2.
qﬁz:_qﬁmmmamvawMﬂmm-ﬁmmammm. o ¢
Note : You should be present in the examination hall half an hour R LT :
_ before the commencerment of Examination. -39 el Pl aita- f

Faan Feuzvﬂ AR sy Red 7S W éﬁi For turther Instruction see overleaf.
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LAXNG, 0361-924 779 Co . - STAFF SELECTION COMMISSION
TELEGRAPHIC'ADDRESS:STASELCOM - _ ~ REGIONAL OFFICE (NER) -

RUKMININAGAR -
G P.O.ASSAM SACHIVALAYA
T AGUWAHATI 781 006

T | o o ‘Dateds- 12,11, 2002,
To _ o ‘~. . : 2{7_:_ 4§ﬁ§?!
~ The Accountant General(A&E). | -

Meghalaya, Arunachal Pradesh
S & Mizorem, 5hillong-793001.

Sub:- Combined Main(Graduate Level) bxam.,l999-Appointnent in »he post'
© . of Divlsionax Accountant - regsrding, 1

Ref.:= This office Nemination letter No SSCG., A—llOl‘/BS/ZOOO/Nom/Vol 11/
604 dated 09.04, 2002,

Sir,
R I am to refer to the above Jubject and to forward herewith a
representat*on received from Shri S.Jangkhonah Haokip, Roll No 4410698

‘Rank ANO.QLAV15/0003J wh;ch 13 ,self QXplanatoxy, for iaktnq your nece-
ssary act'on please. ' ‘

In thi connection, the pwosent position 1n ﬁhefméitﬁr for issuu
ing of appointment letter etc. may kindly be comiunicated to the under-
signed at the oarliest. o

Xoursrfaithfﬁlly;
:Enclo:-As abové. L o
| ;;{("’”

( s, bhautarharjee )
Recional Dlrectnr( )

| L///eﬁg; to: -~ | o
j | Shri s, Jéngkhoneh Haokip, S/o Paodong Haokip. Chahsat Amw%ué,
Noengpok irgkhol, Imphal East Manipur—795001. - '
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The - Chairman, ' ' SR

~ Staff Selection COmmiasion,
.- Block=12, C.G.0. Complex. S
' 'Lndhi Road New Delhi-3.. PRI

Subject 3 Request for appﬁintment to the
. post of Divisional Accountant
as per the Nomination letter No.
SSCG, A~11011785/2000/Nam/Vol-11/
- 654 dated 09 04-?002 ’
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Sir,

With humble raspect; I théAundersignéd
_appllcant, who has been recommendﬂd to the post
“of Eiviqionel Accountent undar Poll No.4410698
in the Combined -Main (Graduate 1evel) Exam;nation,
1999 (Divn, Accountant/Audztors/UDC etc.) beg to
request you the followzng few words for your kind -

CQnsidarstion and nacessary actxone.

That, 1. have. baen recommended in the
aforeeaid Cambined Examination undar Scheduled Tribe
Category and my rank is SLA/13/00035 and my posting
was given at Meghalaya. In connectlon with the said
recommandation. the Ragxonal Director (NER) on 12-11-
has racommended my name :for - appointmanf to the aaid
paat of Divisional Accountant to tha Accountant Genex

,;(A & E) Meghalaya. Arunachal Pradesh & Mizoram. Shil:
and” further directed to communzcate the 1atest posit;

in this ragard at the earliest._.

| | |
N " True copy of the said recommen-
datlon 1ettar dt 5-4 2002 elong
with- lettar dt. 12 11-2002 writt
;by the ﬂegional Director, NER e
enclosed herewlth and marked as

 Enc1osur§g1 & I ‘respectively.

Confd. 2/-
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, Thereaf&nr. the Senior Deputy Accountant
General (Admn), Uffice of the Accountant General
(A& E). Meghaleya ‘atc, ohillong vide hie letter
dt,30-4-2003 have informed the unders1gned Applin
cent to take up the metter with the office of the
Regional Dlrector (NER), - Staff Selection Commieaion

| Govt., of India, Guwehati

True and correct copy o% the
said letter dt,30-4- 2003
- written by the Senior Deputy
Account General (Admn), ie
'also enclosed herewith ae
b . _Enclosare-lll.; -

In vzew of the asbavs facts end cxrcumetancee

<:it is requested that your goodsself may kindly mny
cause necessary actions to appoint me to the poet of

Dlvieional Accountant as per the Nomination letter'
No.SSCG. A-llUll/BS/ZOUO/Nom/Vol II/653 deted 9-4 2002

'otherthen the State of Meghalaya.-

- For th;s act of kindness, the humble applzcant
ahell ever ‘remain remain pray. ' '

Yours faithfully}f;

Dated/lmphel. v
‘ (s. JANGKHDNEH HAOKIP)
" Chahsat Avenue; Nongpok' Ingkhol.:
' Imphal East, Manipur - 1.
Copy to 1 ’ |

The Regionel Director (NER),
" Staff Selaction Commission,
Government of Indie.GUWahatx.-




